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Bilateral Trade with U.S.SJL

*259. SHRI R. P. DAS:  WiU the

Minister of COMMERCE AND CIVIL. 
SUPPLIES AND COOPERATION  be 
pleased to state:

(a) whether with the sharp increase 

in the volume of bilateral trade with 
the Soviet Union since 1975, India has 
been losing a great deal in commer­
cial transactions in  comparison  to 

USA and UK;

(b)  if not, how India  is  being 
benefited by the said bilateral  trad* 

with the USSR; and

(c) if so, the details thereof?

T11E MINISTER OF STATE IN THE 
MINISTRY  OF  COMMERCE  AND 

CIVIL SUPPLIES  AND  COOPERA­
TION (SHRI ARIF BAIG): (a) to (c). 

The statistics of India’s trade  with 
the USSR are available for the calen­
dar years 1975 and 1976.  According 

to these statistics, the trade has come 
down from the level of Rs. 755 crores 

in 1975 to Rs. 685 crores in 1976.  The 
terms of trade with the USSR are not 
substantially different from those with 
the rest of the world, including USA 
and UK.  Trade with USSR has given 

us an assured important market for 

some important commodities, such as 
tea,  tobacco,  coffee, etc., helped to 
stabilise prices and units  realisation, 
and has served to introduce our manu­
factured goods into the woxld market. 

On the import side, it has  provided 
us important capital goods as well as 
essential raw  materials and  goods, 

such as asbestos, fertilizers, kerosene 
and diesel oil, newsprint, non-ferrous 

metals, etc. and  crude  oil  without 
outgo of foreign exchange.
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International Drug Smuggling Racket

*2(51. SHRI S. R. REDDY: Will the 

Minister of FINANCE be r>lcased to 
state:

(a) whether an international drug 
smuggling racket has been busted;

(b) what is the quantity of hashish 

and hashish oil forfeited; and

(c)  what steps are taken to seize 
further stocks of smuggled drugs re­
ported to be in India?

THE MINISTER OF STATE IN TH1 
MINISTRY  OF  FINANCE  (SHRI 
SATISH AGARWAL):  (a) and  (b).

Yes Sir.  Recently, the Directorate of 
Revenue Intelligence  with the assist­

ance of Drug Enforcement  Adminis­
tration, of the United States were suc­
cessful in smashing an  international 
gang of hashish and hashish oil smug­
glers which was operating  between 
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